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* IN THE HIGH COURT OF DELHI AT NEW DELHI
# CNR No. DLHC010353522026
+ O.M.P.(I) (COMM.) 319/2026, I1.A. 20903/2026 & I.A.
20904/2026
bDCAJMERA L. Petitioner
Through:  Mr. Sanjeev Mahajan, Sr. Adv.
with Mr. Varun Kalra, Mr.
Nishant Thakur and Mr.
Krishan Kumar, Advs.
Versus
NATIONAL HIGHWAYS AND INFRASTRUCTURE
DEVELOPMENT CORPORATION LIMITED & ANR.
..... Respondents
Through:  Mr. Brijesh Kumar Tamber,
Mr. Vinay Singh Bist, Mr.
Yashu Rustogi, Ms. Chanchala
Tiwari and Ms. Saundarya
Verma, Advs. for R-1
Mr. Santosh Kumar Rout, SC
for R-2/ Bank of Maharashtra

CORAM:
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA
ORDER(ORAL)
% 12.08.2026

1. At the outset Mr. Santosh Kumar Rout, learned Counsel
appearing for the Respondent No. 2-Bank of Maharashtra, submits
that the original bank guarantee was not invoked within the stipulated
period and has since expired. He further submits that, the bank
guarantee having expired without being invoked within the stipulated

period, the same cannot now be encashed.

2. In view of the aforesaid submission, learned Senior Counsel
appearing for the Petitioner seeks leave to withdraw the present

petition.
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3.

OM PRAKASH SHUKLA, J
AUGUST 12, 2026/ss
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